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BILL*

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
K.C.PANT): 1 beg to move for leave
to introduce a Bill to provide for the esta-
blishment of the States of Manipur and
Tripura and to provide for the formation of
the State of Mcghalaya and of the Union
territories of Mizoram and Arunachal
Pradesh by reorganisation of the exist-
ing State of Assam and for matters connec-
ted therewith.

MR. SPEAKER :

“That leave be granted to introduce a
Bill to provide for the establishment
of the States of Manipur and Tripura
and to provide for the formation of the
State of Meghalaya and of the Union
territories of Mizoram and Arunachal
Pradesh by reorganisation of the exist-
ing State of Assam and for matters
connected therewith.”

The question 1s:

The motion was adopted.

SHRI K. C. PANT :
Bill.

I introduce** the

APPROPRIATION (RAILWAYS)
NO. 3, BILL,* 1971

THE MINISTER OF RAILWAYS
(SHRI K. HANUMANTHAIYA): I bg
to move for leave to introduce a Bill to
authorise payment and appropriation of
certain further sums from and out of the
Consolidated Fund of India for the service
of the financial year 1971-72 for the pur-
poses of Railweys.

MR. SPEAKER : The question is :

““That leave be granted to introduce
a Bill to authorise payment and appro-
priation of certain further sums from
and out of the Consolidated Fund of
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India for the service of the financial
year 1971-72 for the purposes of
Railways.”

The motion was adopted.

SHRI K. HANUMANTHAIYA :
iniroduce** the Bill.

Sir, I beg to move*** :

“That the Bill to authorise payment
and appropriation of certain further
sums from and out of the Consolidated
Fund of India for the service of the
financial year 1971-72 for the purposes
of Railways, be taken into considera-
tion™.

MR. SPEAKER : Motion moved :

“That the Bill to authorise payment
and appropration of certan forther
sums from and out of the Consolidated
Fund of India for the service of the
financial year 1971-72 for the purposes
of Railways, be taken into considera-
tion.”

has been

The consideration motion
moved.

As 1 promised earlier, the first speaker
will be Mr. Yadav,
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*Published in Gazette of India Extraordinary, Part II, section 2, dated 9.12.71,
*sIntroduced with the recommendation of the President.
ss¢Moved with the recommendation of the President.



